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SHRI GOVINDA MENON: Even to-
day the election law prohibits the use of 
vehicles for carrying voters and the distribu-
tIon of money. If the result of any election 
has been affected by the use of vehicles Qr 
the distribution of money, then the election 
law provides for an election petition to be 
presented in that respoct and every required 
provision is there in the Representation of , 
the People Act, 1951. And If the defeated 
candidate has a complaint that on account 
of the use of vehicles by the other pany the 
e~e t  result has been affected he has to 
file an election petition. There are several 
election petitions which have been filed, 
some of them successfully, on account of 
these laws. 
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MR. SPEAKER : Now, I think, we 
should go to the the e~t Question. 
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SHRI GOVINDA MENON: With re-
spect to the allegations made by the hon. 
Member, if they are true, if there are mal-
practices In the elections and if it has affect-
ed the result of the election, it is open to 
present a petition. 

MR. SPEAKER: Next Question; Shri 
Bcdabrata Barua. (interruptions) I have 
gone to the next Question. 

Attacks OIl Passenger Tra Ins 

*1652. SHRr BEDABRATA BARUA: 
Will the Minister of RAILWAYS be pleased 
to state: 

(a) whether there had been several 
attacks on passenger trains by crowds 10 
various places of India during October, 1968 
to February, 1969; 

(b)  the number of passenaers injured 
Bnd property lost; 

(c) the reasons for the attacks; and 

,(d) whether students formed the violent 
crowd in most cases ? 

THE DEPUI'Y MINISTER IN THE 
MINISTRY OF RAILWAYS (SHR! R. L. 
CHATURVEDI) : (a) Yes. Sir. 

(b) About 90· persons were injured and 
Railway property worth Rs. 66,000/-was 
damaged (approximately). 

(c) Mostly the attacks 1iOI'O due to I 
(i) Teleogana AaltatiOD; 

(ii) Chaoge in the timings of News 
Bulletins of A. I. R., 

(ill) Checking of ticketless passeDleTs; 

(lv) I:: .. t t ~~ .. 'l'. adlools; 

(v) Local demand •• 

(d) Yes, Sir. 
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SHRI BEDABRATA BARUA: Sir, 
these figures are telling and, as Railways 
are the natinn's property, as it is not possible 
to prevent attacks on Railways by police 
measures alone, I would like to know 
whether enough pub!icily has been done. My 
feeling is that enough publicity and propa-
ganda has not been done and public opinion 
not been built up in the proper way. ~  

the people do it with Impunity without 
antagonising the very people who support 
the demand.- That is why, I think, it is 
necessary for the Railways to take more 
measures to publicise the damage dOI:e to 
Railways by attacks on trains and take suit-
able measures to prevent people indulging in 
these things. 

THE MINISTER OF RAILWAY (DR. 
RAM SUBHAG SINGH): We shall take 
advantage of the suggestion made by the hon. 
Member. 

SHRI BEDABRATA BARUA: These 
attacks fall in several categories. Some of 
the attacks that are due to insurgent reasons 
near Nagaland and in Assam have to be 
faced witb the use of force, the Railway 
Protection Force and all that. There are 
other attacks which are due to politically-
motivated reasons. There, I think, publi-
city Is the only solution. But there are 
types of attaeks that are due to alleged 
failure on the part of the Railway adminis-
tration due to late running of trains or due 
to some other reasons. One of them is 
due to ticketless travel. I do not know 
whether it is due to ticketless travel or due 
to graft and other things. May I know 
whether  these causes are bei ng examined 
and whether they will be removed so that 
trains do not run late and a1l that? 

DR. RAM SUBHAG SINGH: We are 
applying our mind on these dericiences also. 
As the House is aware, due to the tightening 
af these measuress some of our officers have 
also b,en attacked by persons travelling 
without ticket. As regards politically-
motivated attacks we shall have to collectively 
move and we arc also moving in that direc-
tion. 
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SHRI J. M. BISW AS: Whenever the 
trainssare detained due to no-Iine-clear or 
some other reason, the unrully passengers 
attack lbe railwaymen including the Station 
Master, Guards and Drivers. There are 
many instance where the railwaymen wIIo 
were available on the spot have been brutally 
assaulted by the unruly passengers. Will 
the hon. Minister for Railways te1l the 
House how many cases of this nature have 
taken place during the period under ques-
tion? 

DR. RAM SUBHAG SINGH: I have 
already mentioned this that somewhere 
due to tightening of measures, our railway 
officials are being attacked. Only during 
the last week one assistant Station Master 
and another Ticket Examiner were attacked 
by such persons and also by daceits. I will 
find out the detailed figures as regards the 
persons who were attacked ... 

SHRI J. M. BISWAS: By unruly 
passengers. 

DR. RAM SUBHAG SINGH: ... by 
unruly passengers and place the information 
on the Table of the House. 

SHRIMA TI SUSHILA ROHA TGl : 
Apart from the alleged student participation 
in the attacks, I would like to know from 
the hon. Minister whether any political 
parties had ever any hand in orgainising 
these attacks and, if so, whether the Congress 
Party was ever involved in it or it was always 
the Oppositian Parties which fomented 
troubles leading to such attacks. 

DR. RAM SUBHAG SINGH: This is 
a question where, as we all know, it is not 
only that students who participate-the 
students may also have participated as has 
been said in the main reply-but there 
are also the others, including persons 
belonging to political parties. 
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SHRI SAMAR GUHA : On 9th of this 
month there have been a lot of troubles in 
the suburban railway running between Sealdah 
and Budge.  Budge. A number of railway 
stations were raided and some of the station 
masters were manhandled. You mey have 
seen the reports. When the electric wires 
that were cut were restored, the guard 
refused to run the train. Sir, in the subur-
ban areas passengers daily come to the 
industrial area of Calcutta and a large 
number of them are daily wage earners. If 
they cannot attend the factory, they lose 
their wages. Now will the Government 
enquire why, even after repairing of the 
line, when the passengers demanded that the 
train should run, the guards or the station 
masters concerned refused to run the train, 
The Govt. is always trying to attribute it to 
political disturbances. There are other 
reasons also like break-down of power, 
dislocation of wires, sudden changing of 
time, engine failure and a number of 
troubles in trains running in tbe sub-
urban areas. Tbis causes a great difficulty 
to· the daily passengar, particularly, 
the wage earner and the labourer. J want 
to know whether Government will set up 
an expert from the Railway Department 
to enquire into the cases and try to see that 
such things do not happen and trains parti-
cularly in the suburban line are run regu-
larly. 



IS Oral Answers MAY 13.\1969 Oral Answers 16 

DR. RAM SUBHAG SINGH; As the '·to allow that thing to happen. It is also 
House is awue from Cllcutta to neighb3ur- "true t hat conditions are sometimes created 
ing stations as also upto Moghulsarai or like Bundh, etc. when railways cannot run. 
Kanpur and ~ that side upto Rourkela For that we are not responsible. 
and Kharagpur, everywhere we are having' 
electric traction. As the hon. Member 
knows, whenever there is power failure, 
there is bound to be delay in the running 
of trains and power failure is also due to 
the fact that wires are cut and they are 
cut virtullly everywhere. -That much of 
margin should be given to the poor guards 
and drivers becau," it is not our po wer 
alone which takes the railways to diffeent 
destinations but it is dependent upon the 
power supply of U.P., Bibar, W.st B.ngal 
and O:issa and the electricity boards or 
their agencies. S) these poor guards 
should not be blamed. Wbatever h tbeir 
responsibility I am prepared to ask them 
not to delay tbe trains on their account. 
If it is due to anybojy else's fault, tben 
we will be helple ... 

SHRI BISWANARAYAN SHASTRI; 
May I know fJom the hon. Minister 
whetber some of the incidents that took 
place during the period referred to in the 
question are du, to inefficiency, arrogance, 
indifference and corruption on the part of 
the railway, e'1lployees a(;o did take part in 
attacking tbe passengers. 

DR. RAM SUBHAG SINGH; If this 
is the experience of the hem. Member I am 
prepared to look into it if he gives any con-
crete case. According to my information 
it b not due to tbeir faul t. 

SHRI JYOTIRMOY BASU: Due to 
the railways failure which could be un-
punctuality In most cases, sse e ~ fail to 
get the connecting trains. Pd.seng'rs 
eaming from Dilm)nd Harb)ur and 
proceeding towards Buig, Budge mils th, 
connecting train at Blllygunge. That cause' 
late attendance and absonteeism in the 
factories ani lOiS of wIge, a:1d ullrie., 
U.lder su:h circum ltances in haw mlny 
cases were railway propertie. destroyed? 

DR. RAM SUBHAG SINGH: The 
hOD. questio:ler suggests that it might have 
been that passengers coming to Diamond 
Harbour may not have found the corres-
ponding train. I ain prepared to look into 
the malter and ask our railway people not 
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THE DEPUTY MINISTER IN THE 
MINISTRY, OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND 
COMPANY AFFAIRS (SHRI BHANU 
PRATAP SINGH) : (a) and (b). The present 
import policy restricts the import of both 
capital goods a'ld raw materials and compo-
nent sindigenously available, and thus pro-
vides adequateincentives a nd support to'indus-
tries engaged in manufacturing indigenous 
substitutes for imports. The grant of develop-
ment rebate on equipment installed by the 
jute and colton textile industries at the 
higher rate applicable to priority industries 
may from this year bonefit indigenous 
m,chinery mlnufacturers. The question of 
giving additional fiscal incentives to users 
of domestic substitutes has been considered 
carefully, but it has been considered 
inadvisable in the context of th'e neei to 
conserve and mobilise resources for the 
implementation of the Plan, . 
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